FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MSO HOSPITALITY AND TOURISM PRIVATE LIMITED

1./Name of Corporate Person MSO Hospitality and Tourism Private Limited
2.| Date of incorporation of Corporate Person | 04/09/2015
3.| Authority under which Corporate Registrar of Companies, Bangalore

Person is incorporated /registered
4.| Corporate identity number / limited liability | U55101KA2015PTC082690
identity number of Corporate Person
5. Address of the registered Office and B1207, Brigade Exotica, Old Madras Road, Budigere
Principal office (if any) of Corporate Person| Cross, Avalahalli, Bidrahalli, Bangalore, Bangalore
South, Kamnataka, [ndia, 560049

6.| Liquidation commencement date of 22/10/2024

Corporate Person

7.| Name, address, email address, telephone | Name: Jayant Prakash
number and the registration number of | Address: 15/775, Vasundhara, Ghaziabad — 201012,
the Liquidator Uttar Pradesh

E-Mail: jayant_prakash@yahoo.com

Mobile No.: +91-9818482663

Regn. No: IBBI/IPA-001/IP-P00597/2017-18/11049
8.| Last date for submission of claims 21/111/2024

Notice is hereby given that the MSO Hospitality and Tourism Private Limited has commenced voluntary
liquidation on 22/10/2024.

The stakeholders of MSO Hospitality and Tourism Private Limited are hereby called upon to submit a
proof of their claims, on or before 21/11/2024, to the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

The stakeholders may download the applicable claim form from the webpage
https://ibbi.gov.in/fen/home/downloads (Sr. No. 4 Forms under the Insolvency and Bankruptcy oard of
India (Voluntary Liquidation Process) Regulations, 2017). Sd/

Jayant Prakash

Date: 25.10.2024 Liquidator for MSO Hospitality and Tourlsm Prj Limited
Place: Ghaziabad Registration No: IBBI/IPA-001/IP- P0059 %81%1949
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